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Mr. P. N Jath., Counsel for apphcant.
Heatd learned counsel for the apphcant.

.~ Learned counsel for the applicant submits that he wants to .
© withdraw this OA with Liberty reserved to him to ﬁ!e ﬁ?sh 04 for the '
_same cause of action. Prayer granted. :

action.
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The OA is disposed of as having been withdrawn: wnth liberty - .~
mervedtotbeappkcmmﬂlewbs&mmfeaiforﬂwsmcmof o




